IN THE HIGH COURT OF DELHI AT NEW DELH]
+  TEST.CAS. 50/2023 (disposed of)
NALIN BHUSHAN CHANDHOK . Petitioner

Through:  Mr. Siddharth Garg, Mr. Nikhil
Khare, Mr. Shubham Solanki,

Advocates.
Versus
STATE L Respondent

Through:  None.

CORAM:

HON'BLE MR. JUSTICE PRATEEK JALAN
ORDER

% 02.02.2024

|.A. 2537/2024 (exemption from filing personal bond and surety)
Mr. Siddharth Garg, learned counsel for the petitioner, seeks

permission to withdraw this application.

The application is dismissed as withdrawn.

PRATEEK JALAN,J
FEBRUARY 2, 2024
SSY

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 05/06/2025 at 02:10:57



